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Smt. Shashi Lakhanpal Mishra,
Secretary.

1. The Secretary, Election Commission
Nirvachan Sadan, Ashoka Road,
New Delhi-110001.

2. Thesecretary to Government oflndia,
Ministry of parliamentary Affairs,
92, Parliament House, New Deihi_ I 1000 1 .

3. The Secretary, Ministry of Laq
Deparrment of Legal Affairs, NewDelhi-l10001.

4 The Chief Secrerary / Additional Cfuel Secretanes
to Government, punjab, Chandigarh

5. Al1 Financial Commissioners / principai Secretaries/
Administratr've Secretaries to Govemment, punjab,
Chandigarh.

6. The Chief Electoral Offrcer and Secretary to Govemment,
Punjab, Election Depaxhnent, Chandigarh.

7 . The Deprty Secretary to Government of india.
Ministry of Home Affairs,
(Political I(A) Section), New Delhi_ 1 10001.

8. The Secretaries to all State Legislative Assemblies /
Councils in India.

9. The Librariarq
Lok Sabha Secretariat, New Delhi-l 1000i

Sir / Madam,

Dated Chandigarh, rhe 7 November,20t9.

I arn directed to inform you that the Fifteenth punjab Vidhan

sabh4 which was summoned to meet on the 6s Novemb er, 2019 for its special

(Ninth) Session, adjourned sine-die today i.e. the Ze November, 2019.

Yours faithirllv.

j-lr- t-'-t '
UNDER STiCRETARY,

/or SECRETARY.
l--'


